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Gujarat Electricity Regulatory Commission & Ors.         ...Respondent(s)  
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Mr. Shubham Arya  

 
 

 
ORDER 

 The Appellant has filed rejoinder today, a copy of which has already been 

served to the other side. Let the same be taken on record.   

  

 Post this appeal for hearing on 13th Sep, 2016

 

.   

 
 
 
 ( T. Munikrishnaiah )              ( Justice Surendra Kumar ) 
   Technical Member                 Judicial Member 
 

vt/kt 

 

 

 


